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n the matter of :

- Chandra Shekhar Gupta

Versus
State of Uttar Pradesh e Respondent
Affidavit "

I Chander Shekhar Gupta S/o Late Shrikishan Gupta R/o 103, Gali No. 3, Sai

Puram, Delhi Road, Meerut (U.P.) do hereby solemniy verify and declare as

under:-

That the content of the accompanying application are true and to the best of my b

knowledge and belief.

That the annexure are true copy of its original.

Deponent JI A

Verified at Meerut on that the affidavit are true and correct
to the best of our knowledge and belief and nothing has been concealed there

from nor any part of its is false.
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i ‘Chandra Shekhar Gupta Applicant
Verses

State of Uttar Pradesh & others Respondent

Respected Judge sir

Sir, the map number approved by the Meerut Development Authority is 146,
dated 2-5-1989, in Mangatpuram Colony, Block-D, behind the Gopal Gaushala,
Delhi Road. The public park behind the Gopal Gaushala, in Mangatpuram

Colony, Block-D, measures 75 x 110 square feet. There is a 24-square-feet wide

road surrounding the public park.

On 21 July 2025, the Tribunal ordered the MDA officer to inspect the public

park for the applicant. However, to date, the applicant has not been allowed to

____inspect the public park.

Actually, this colony was developed by the builder. The colony is fenced and
gated on all sides, with CCTV cameras and security guards posted at the gates.

Entry into the colony is prohibited without the builder's permission.

On 4-9-2025, the applicant had sent a registered letter to the Vice Chairman, ,,:-
Meerut Development Authority for conducting a site  inspection .- 4
of the Public Park 1 |
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1. The public park situated behind Gopal Gaushala, Block-D, Mangat ptm

Colony and the plotting done around the public park should be demolished aud :
N

a road should be constructed around the public park and the same should be I‘I;
= “"

renovated.

2. The applicant should conduct a site inspection of the public park.

3. The officers of Meerut Development Authority should be fined for lying by

giving affidavit.

Dated : 06.10.2025 L H
Chandra Shekhar Gupta B

o

Mail ID : gupta9566@gma
Mob. No. 7906’
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